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I don’t direct anyone—Neither the
Government nor the opposition. That
is what I do. So, no problem regard-
ing that. Don’t stretch the point be-
yond any comprehension. | do not
like that, (Interruptions)

ORAL ANSWERS TO QUESTIONS

Tourism Reszearch and awareness
programme

*373. SHRIMATI MADHURI
SINGH: Will the Minister of TOUR-
ISM be pleased to lay a statement
showing:

(a) the composition, role and ob-
jectiveg of the Tourism Research and
‘Awareness Programme (TRAP);

(b) whether anv evaluation had
been made of the work done by the
TRAP; and

(c) whethey any proposalg are
under consideration of Government
to make the TRAP more effective
and result -oriented

THE DEPUTY MINISTER IN THE
MINISTRY O TOURISM (SHRI
ASHOK GEHLOT): (a) to (c). A
statement is laid on the Table of the
Sabha,

Statement

The Tourism Re:search and Aware-
ness Programme (TRAP) has
been drawn up by the Pacific Area
Travel Association (PATA) India
Chapter, and is being implemented
by the Committee constituted by
PATA (India) under the Chairman-
ship of Shri Ram Niwas Mirdha, M.P,
with representatives from the tour-
ism industry, Department of Tour-
ism, a Tourism Expert and an ap-
pointed full-time Director to coordi-
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nate the activities. The Programme
funded by PATA. India is aimed at
creating greater awareness amongst
all concerned of the importance of
tourism, its contribution in the eco-
nomic, social and cultural spheres,
preservation of heritage and culture,
national integration and international
understanding etc. Regular review
of TRAP activities is done by PATA
(India).
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fo T@ad 40 Jr@ FArUAT TR
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SHRI NIREN GHOSH : Sir, the
Hon, Minister was speaking on en-
couragement of tourism. I would like
to ask the Hon. Minister why is it
that in Bengal and the North Eastern
Region the flow of tourists is not
increasing? I would say that the Gov-
ernment have not taken any special
care ®p that the tourists flow is in-
creased paricularly in Darjeeling.
Sundarbang etc. Moreover, they have
retreated from sitting up an ITDC
hotel in Calcutta. Not taking special
creased particularly in Darjeeiing,
this area is hampering the flow of
foreign tourists to Darjeeling to a
great extent. Therefore, I ask why
does not the Government take spe-
cial care, and measure &g that the
flow of tourists is increased in this
area, particularly in the North-East-
ern region,

SHRI KHURSHEED ALAM
KHAN: I am quite aware of the fact
that there is some discouragement
to tourists in North Eastern region.
But here, I would particularly like
to mention that there are places
which are restricted and prohibited.
I am eorry there is not much that I
could do there. It is only the Home
Ministry which can.
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SHRI NIREN GHOSH : Is Dar-
jeeling a prohibited place?

SHRI KHURSHEED ALAM KHAN:
There is no restriction about Dar-
jeeling.

SHRI SOMNATH CHATTERJEE :
Foreign tourists are permitted to go
to Srinagar and everywhere, but not
to Darjeeling, the only hill station
in West Begal, This is hampering
tourist flow. It is the only hill sta-
tion where a permit is necessary for
foreigners.

SHRI KHURSHEED ALAM
KHAN: This is 3 matter to be taken
up with the Home Ministry. We have
already taken it up, and we have
already expressed our opinion to the
Home Ministry. We said, “Yes; do
it.” But, then, when it js a matter
of security, they have to take the
decision

DR. VASANT KUMAR PANDIT :
Will the Minister inform the House
whether PATA have suggested the
drawing up of package programmes
containing Temples and Monuments
of India, Forests and Wild Life of
India, Dances and Music of India and
several other subjects, to lLe sold in
advance in foreign countries with the
aid of various foreign travel agencies
which are operating all over the
world? What happened to that sug-
gestiop made by PATA? Have we
gone ahead with it? How much pro-
gress has been achieved ?

SHRI KHURSHEED ALAM
KHAN: We have taken notr of the
suggestion; and as far as possible, we
are trying to provide promotional
effort through the media ag well as
by documentaries and by providing
necessary literature. Besides, we also
arrange India Evening meetings with
the travel agents, And we invite the
travel agents to come to India and
see, and stay as our guests, on hos-
pitalitv basis. All these efforts have
shown some results; and I am quite
confident that with sustained efforts:
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we will be able to attract more
tourists to this country. We have
worked out a number of package
programmes in collaboration with
Air India, Indian Airlines and Rail-
ways. They are all available and
they are being offered to the tourists.

LT. Raids in Ahmedabad

*374. SHRI RAMJIBHAI MAVANIL:
Will the Minister of FINANCE be
pleased to lay a statement showing:

(a) whether Income Tax authorities
have made raids gnd searches of some
businessmen, industrialists and busi-
ness houses on 11 October 1932 at Ah-
medabad and have sealed also some of
the offices of the said businessmen, in-
dustrialists and business houses;

(b) if so, the reasons for such raids
and searches;

(c) the details of incriminating and
illegal materials/gold, silver, unaccoin-
ted money, documents movable _and
immovable property and other things
fund there;

(d) what action has been taken ag-
ainst those involved therein and the
particulars of the parties, persons anii
others involved. and

(e) the details of other raids and
searches made in Gujarat from 1 June
to 15 October, 1982?

THE MINISTER OF SATE IN THE
MINISTRY OF FINANCE: (SHRI PAT-
TABHI RAMA RAO): (a) to (¢): Con-
sequent upon the receipt of informa-
tion, Income-tax authorities searched
the residential and office premises of
Dr. Prashant S. Shah of Ahmedabad
on 1l1th and 12th October, 1982. No.
valuables were seized, The search re-
sulted in the seizure of some papers
and documents which are under secu-
rity. One bank locker was sealed.

(d) Appropriate action under the
Income-tax Act and other -Direct
Taxes Acts will be taken,





